HIGH COURT OF ANDHRA PRADESH AT AMARAVATI

TENDER NOTIFICATION

R.0.C.No0.50/2022 — STORES

Quotations in sealed covers are invited from the authorized / reputed agencies for
supply of 75 Nos. of Computer chairs of reputed brands for use in the High Court of Andhra
Pradesh.

The intending bidders may submit their sealed quotations mentioning the price in
detail and GST or any other taxes separately and by furnishing all necessary information in
detail with brochures & track record, if any, to the undersigned superscribing “Quotation
for Supply of 75 Nos. of Computer chairs™ during office hours i.e., 10.30 a.m. to 5.00 p.m.
on or before 09.02.2023 at 2" Floor of High Court Buildings.

The intending bidders should submit sample chair/s along with the quotation.

The Registry reserves the right to accept or reject any or all the quotations without

assigning any reason.
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